BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 310 OF 2022

IN THE MATTER OF:

Kamlesh Singh «++.... PETITIONER
VERSUS
St ol ULP. &0 e L o e RESPONDENT

AMENDED MEMO OF PARTIES

Kamlesh Singh
....... PETITIONER

VERSUS

1. Member Secretary, Uttar Pradesh Pollution Control Board
TC.-12V. Vibhuti Khand. Gomti Nagar Lucknow-22601
E-mail: ms@uppcb.in

2. Commissioner, Prayagraj Division
24/D/77/9, Old Katra, Prayagraj, Uttar Pradesh 211002
Email: commall@nic.in

3. State of UP through Principal Secretary, Urban Development
834, Bapu Bhawan, :Lucknow-226001
Email: acsud.goup@gmail.com/ psecup.urbandev(@nic.in

secyud.up@gmail.com/ jmdnagarupjn@gmail.com
shreeprakash54@hotmail.com

4. District Magistrate Kumbh Mela, Prayagraj
District Magistrate Kumbh Mela, Prayagraj
Email: commall@nic.in

5. National Mission for Clean Ganga
Through Director General
1st Floor, Major Dhyan Chand National Stadium
India Gate, New Delhi — 110002
Email: dg@nmcg.nic.in/ ddg@nmcg.nic.in/

ed.projects@nmcg.nic.in/ binodkumar.ofb@nic.in




